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COMMI'ITEE ON PRIVATE Mi'.MaERS' ~LunONS 
(Seftlldt Lot SMM) 

FIFfY -NINTH REPORT 

I, the Chairman of the Committee on .Private Members' Bills and Resolu-
tions having been authorised by the Committee to prosent the Report on their 
behalf, present this Fifty-'llindt Report. 

2. The Committee met on 2 May, 1983 for classification and allocation of 
time for discussion of Bills (Vide Appendix) under clauses (b) and (c) of Rule 
294(1) of the Rules of Procedure. 

Class.ification and allocation of time to Bills 

3. The Committee considered classification artd allocation of time for discus-
sion of Bills specified in the Appendix. 

4. After considering all aspects of the Bills, the Committee recommen,d that 
all the Bills referred to in the Appendix be placed in category 'B'. The Com-
mittee recommend allocation of time for each Of the Bills as shown in column 5 
of the Appendix. 

Recommendation 

5. The Committee recommend that the classification and allocation of time 
to Bills by the Committee, as shown in the Appendix, be agreed to by the House. 

NEW DELHI; 

2 May, 1983 
12 Vaisakha, 1905 (Saka) 

G. LAKSHMANAN, 
Chairman, 

Committee on Pr;vQte Members 
Bills and Resolutions. 

£p.T.O. 



SI. Name of the Bill and the Bill No. Category Tune 
No. Member-in-charge reeo_nded n:c:ommmded 

bythc 
Committee 

II "3 4 5 

J The Hindu Pujari, Panda, Purohit Bill, 1983 
by Shri Rajesh Kumar Singh. 

45 of 1983 B II hours 

II The Conltitution (Amendmen~ Bill, 1983 39 of 1983 B II hour. 
~~oJtlrlide 19,111:.) by hri Hiralal 

. Parmar. 

3 The Prev .. ntion of Formatio .... of Regional 411 of 1983 B II hour. 
Political Parties Bill, 1983 by Shri K. 
Lakkappa. 

4 The Compulsory Home-Guard Training 46 of Jg83 B II hours 
Bill, 1983 by Shrimati Vidya Chennupati. 

5 The Compulo1ry Vocational Education 43 of J983 B II hours 
Bill, 1983 by Shri Vidya Chennupati. 

6 The Equal RemWleration (Am .. ndment) Bill, 50 of 1983 B :2 hours 
198;3 (Amnulmenl of see/ion 10, 111:.) by 
Shnmati Suseela GopaIan. 
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